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{ Shri M.S..Ramamurthy, Counsel
i for the applicant, Shri N.K, |
Srinivasan is stated to be not
Wello

; Adjourned to 8,15, 93 for

i hearing on admission, j i
Zj;;>4” :

(Lakshi §Wgainathan) (M.Y;Priolkar)
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s . | DA.NO. 718/93 - Dated: 8.10.93 -
Shri Ramesh Ramamurthy for the
applicants Shri N.K.Srinivasan for

the respondents!

-

Shri Ramamurthy states that the
applicant has been granted the relief
-which he is claiming and that he does
/not wish to proceed with -the applica-
'tions! The applicaticn is dismissed
for want of prosecutions M.P. is
disposed ofl
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